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FUNDS FOR UPLIFTMENT OF FARMERS 
 
2611.  SHRIMATI P.K. SREEMATHI TEACHER: 
 

Will the Minister of AGRICULTURE AND FARMERS WELFARE   कृ�ष एवं �कसान क�याण मं�ी 

be pleased to state: 
 
(a)  whether the Government has sanctioned any funds for upliftment of farmers across the 
nation including Kerala; 
 
(b)  if so, the details thereof and if not, the reasons therefor; and 
 
(c)  the details of the steps being taken by the government for the upliftment of the farmers 
across the nation? 
 
 

ANSWER 
 

MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE 
 

कृ�ष एवं �कसान क�याण मं�ालय म� रा�य मं�ी     (SHRI PARSHOTTAM RUPALA) 

 
(a) to (c): Agriculture is a state subject.  However, Department of Agriculture Cooperation & 
Farmers Welfare is implementing Agriculture Scheme National Food Security Mission (NFSM), 
Paramparagat Krishi Vikas Yojana (PKVY), Rainfed Area Development (RAD), Soil Health Card 
(SHC), Rashtriya Krishi Vikas Yojana (RKVY), Mission for Integrated Development of 
Horticulture (MIDH), Pradhan Mantri Krishi Sinchai Yojana (PMKSY) and Pradhan Mantri Fasal 
Bima Yojana (PMFBY) etc.  for the welfare of the farmers throughout the country including 
Kerala.  The details of funds allocated and released under various schemes for upliftment of 
farmers across the country including Kerala is Annexed. 
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